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Foreign exchgnge Remittances

5628, Shri S. K. Sambandhan:
Shri Ambazhagan:
Shri K. K. Nayar:

Will the Minister of Finamce be
pleased to state:

{a) the total amount of foreign
exchange remitted to India by the
Indian residents abroad to their
dependents during the year 1955, and
1963 to 1967 so far from each coun-
try; and

(b) the number of such dependents
or families that have received such
remittances in these years?

The Deputy Prime Minister and
Minister of Fipance (Shxi Mprarji
Desal): (a) and (b), From the avail-
able balance of payments data, it is not
feasible to collect information sepa-
rately about remittances made by
Indian residents abroad to their
dependents in India.

Allsgations agaimst the late Br, T.
Saifndin

5689. Shri George Fernamdes:
Shri Madhu Limaye:
Shri J, H. Patel:
$hri 8. M, Banerjee:

Will the Minister of Finange be
pleased to veler to the peply given
to Dmstarred Quaestien No. 2688 on
the 18th August, 1966 and stgte:

(a) whether the investigations into
wmriows allegetions, including viola-
4o of foreign syshangs rules, agaimst
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the members of the family of the
late Dr. T. Saifudin, Head of the
Dawoodi Bohra Community, have
since been completed;

(b) whether it is a fact that pro-
perty worth several crores of rupees
has been transferred by the late Dr.
T. Saifudin, to his family members in
india, Pakistan, Ceylon, East Africa
and in some European countries in
breach of tax and foreign exehange
regulations; and

(c) if so, what action is proposed
toc be taken in the matter?

The Depuly PFrime Minister and
Minjster of Fipsmce (Shri Merarji
Desai): (a) apd (b). Om the Income-
tax side, the investigations are still
in pregress.

No investigations regarding viola-
tion of foreign exchange regulations
by the members of the family of late
Dr. T. Saifudin are pending.

(c) Necessary action as provided
in the law will be taken after inves-
tigations are completed.

Financial Assistanee for Fieod Control
‘Works in Mysore

5630. Bhri K, Lakappa: Will the
Minister of jawigation and Power be
pleased to state:

(a) the quantum of financial assist-
ance given to the Mysore State so
far for fiood eontrol works under the
Flood Control Board of India; and

(b) whether the money so allotted
to the Mysore Government has been
fully spent?

The Minister of Irrigation and Power
(Dr. K. L. Ran): (a) Mysore State
Government has not 50 far gsked for
apy loan assistance for flood control
works.

(b) Does not arise.





